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RL-LP/11.00/1A

RAJYA SABHA
Monday, the 21" July, 2025 / Ashadha 30, 1947 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

(The National Anthem, "Jana Gana Mana ", was played.)

MR. CHAIRMAN: Hon. Members. ..(Interruptions).. Hon. Members,
please. ..(Interruptions ... Leader of the House. ..(Interruptions).. Please
maintain order. We are in the Upper House. ...(Interruptions )... | would urge
the Leader of the House to see that they maintain decorum.
..(Interruptions)...  Sorry! ..(Interruptions).. Please maintain decorum.
..(Interruptions)..

Hon. Members, Oath or Affirmationis a constitutional prescription
under Article 99 of the Constitution and is a solemn occasion. Deviation from
the chosen format has potential to vitiate the oath. | urge the hon. Members
to conform to the chosen format. Now, Oath or Affirmation, Secretary-

General.
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MEMBERS SWORN

SECRETARY-GENERAL: Shri Birendra Prasad Baishya, Assam.

MR. CHAIRMAN: Birendra Prasad Baishya is a former Union Cabinet
Minister of Steel and Mines. He is now beginning his third term in this august
House. He has held key leadership roles within his party and in national
sports administration, including as President of the Weightlifting Federation
of India and Vice-President of the Indian Olympic Association. Baishyaji has
also contributed regularly to journals and newspapers on socio-political
issues and remains deeply engaged in political and social work in Assam.

Now, Shri Birendra Prasad Baishya will take Oath or Affirmation.

(Shri Birendra Prasad Baishya (Assam) was sworn in.)

(Followed by NBR/1B)

NBR-RK/1B/11.05

SECRETARY-GENERAL: Shri Kanad Purkayashtha, Assam.

MR. CHAIRMAN: Shri Kanad Purkayashtha represents the State of Assam in
the Rajya Sabha. He hails from the Barak Valley. He is the son of Shri
Kabindra Purkayashtha, a veteran BJP leader from Assam and former Union

Minister. Shri Purkayashtha has been actively involved in public life with a
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keen interest in education literature and social issues. Now, Shri Kanad
Purkayashtha will take Oath or Affirmation.

(Shri Kanad Purkayashtha (Assam) was sworn in. )
SECRETARY-GENERAL: Dr. Meenakshi Jain, Nominated.
MR. CHAIRMAN: Dr. Meenakshi Jain is a noted historian and a former
Associate Professor of History at Delhi University. Her areas of research
include cultural and religious developments in medieval and early modern
India. Her work in the fields of education, literature, history and political
science has enriched academic discourse. In 2020, Dr. Meenakshi Jain
received the Padma Shri Award in recognition of her academic
contributions. Now, Dr. Meenakshi Jain will take Oath or Affirmation.

(Dr. Meenakshi Jain (Nominated) was sworn in.)

(Followed BY DC/1C)

DC-PRB/1C/11.10

SECRETARY-GENERAL: Shri C. Sadanandan Master, Nominated.
MR. CHAIRMAN: Shri C. Sadanandan Master, a retired teacher and
devoted social worker embodies resilience, integrity, and a life of dedicated

public service. After losing his both legs in a brutal act of political violence in
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1994, he remained steadfast in his pursuit of peace and national
commitment. Revered as ‘Master’ or ‘Maashay’, he has emerged as a
guiding light against ideological extremism and has been an inspiration
through his contributions to education, public life, and intellectual
discourse. Now, Shri C. Sadanandan Master will take Oath or Affirmation.
(Shri C. Sadanandan Master (Nominated ) was sworn in.)
SECRETARY-GENERAL: Shri Harsh Vardhan Shringla, Nominated.
MR. CHAIRMAN: Shri Harsh Vardhan Shringla is a former Foreign Secretary
of India and India’s Ambassador to the United States, Bangladesh and
Thailand. He was also Chief Coordinator of India’s G20 presidency.
Additionally, as President and Founder of the Darjeeling Welfare Society, he
has led several philanthropic initiatives in underprivileged areas of Darjeeling
and Siliguri. Now, Shri Harsh Vardhan Shringla will take Oath or Affirmation.
(Shri Harsh Vardhan Shringla (Nominated) was sworn in.)
(Ends)

(Followed by DPS/1D)
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DPS-AKG/1D/11.15

BIRTHDAY GREETINGS
MR. CHAIRMAN: Hon. Members, | am extremely pleased to extend
birthday greetings to hon. Members of Parliament, Dr. Laxmikant Bajpayee,
Shri Rajeev Shukla and Shrimati Sangeeta Yadav, whose birthdays were
yesterday.

Hon. Members, the day belongs to the Leader of the Opposition. On
behalf of this House and myself, warmest greetings and heartfelt wishes to
Shri Mallikarjun Kharge, Leader of the Opposition in Rajya Sabha. Over
five-decades of his political journey powerfully demonstrates unwavering
commitment to democratic values and tireless national service. From nine
consecutive Karnataka Assembly victories (1972-2009) and serving as
Leader of Opposition in Karnataka Legislative Assembly to holding key
portfolios -- Railways, Labour and Employment -- in the Union
Government, your leadership has been consistent, inclusive and exemplary.
As National President of the Indian National Congress and the Leader of
Opposition in the Rajya Sabha, you embody trust and respect transcending

political lines. Your steadfast convictions, constitutional understanding, and
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statesmanlike conduct inspire parliamentarians across generations. A
remarkable polyglot, your fluency in English, Hindi, Urdu, Kannada, Telugu
and Marathi reflects deep cultural rootedness and enables connections
across diverse regions. | have benefited from your guidance on several
occasions. Your wisdom, humility and respect for democratic institutions
have profoundly shaped my understanding of governance. Your simplicity
and accessibility exemplify public life's highest ideals. Equally inspiring is
your family's strength.

Shri Kharge is married to Shrimati Radhabai Kharge and the couple is
blessed with sons, Priyank, who is a Cabinet Minister in the Government of
Karnataka, Rahul and Milind, and daughters, Priyadarshini and Dr.
Jayashree, who is married to Sri Radhakrishna Doddamani, Member of
Parliament, Lok Sabha. As you enter another distinguished year, may the
Almighty bless you with robust health, renewed energy and continued
wisdom to serve the nation with the grace and dignity that have always

defined you.
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Hon. Members, on my own and your behalf, | wish the hon. Members

a long, healthy and happy life and extend greetings to their family members
and friends.

(Ends)

(Followed by USY/1E)

USY/1E/11.20

OBITUARY REFERENCES
MR. CHAIRMAN: Hon. Members, it is with profound sorrow that | refer to
passing away of Shri C. Perumal, Dr. K. Kasturirangan, Shri Ronald Sapa
Tlau, Shri Nepaldev Bhattacharjee, Sardar Sukhdev Singh Dhindsa, Shri
Thennala G. Balakrishna Pillai, and Shri Vijaykumar Rupani -- former
Members of this House.

Shri C. Perumal (1957-2025), Member of Rajya Sabha from Tamil
Nadu (2002-2008), was known for his deep connections with the people of
Krishangiri district and tireless efforts for their welfare. He also served as
Vice President of Tamil Nadu Palm Project Development Board. In his
passing away, the country has lost a sincere parliamentarian and a devoted

social worker.
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Dr. K. Kasturirangan (1940-2025), a Nominated Member of Rajya
Sabha (2003-2009), was among India's foremost space scientists. As ISRO
Chairman, he led numerous path-breaking missions. He also chaired the
Committee that drafted the National Education Policy 2020. He was a
recipient of Padam Vibhushan and international honours. He brought
scientific depth to parliamentary proceedings. His demise is a sad loss to
the nation's scientific and educational advancement.

Shri Ronald Sapa Tlau (1954-2025), a Member of Rajya Sabha from
Mizoram (2014-2020), was a media pioneer, social communicator and a
distinguished parliamentarian. He played a seminal role in using mass
communication as a tool for public awareness and education in Mizoram. As
a pioneer of television-based educational content, he produced impactful
documentaries and programmes on national integration, insurgency in the
North-East, youth empowerment and ecological preservation. Shri Tlau was
also a prolific writer and a passionate advocate for indigenous rights and
regional development. He served as Chairman of Zoram Electronics
Development Corporation Limited and was Founder-Chairman of Turini

Integrated Farming Society, promoting sustainable farming practices. His



9

Uncorrected/Not for publication — 21.07.2025

demise marks the loss of a visionary communicator, a devoted representative
of Mizoram and a tireless champion of inclusive progress.

Shri Nepaldev Bhattacharjee (1950-2025), a Rajya Sabha Member from
West Bengal (1981-1988), was a respected trade unionist who played a
significant role in student and labour movements. He brought deep
understanding of workers' concerns into Parliament. His death is a loss to the
cause of social justice and labour rights.

Sardar Sukhdev Singh Dhindsa (1936-2025), representing Punjab in
Rajya Sabha across three terms, had a distinguished public career including
service in the Lok Sabha and as Union Minister (1999-2004). Renowned for his
leadership and grassroots engagement, he was a stalwart advocate of agrarian
and social justice issues. The nation remembers him as a venerable statesman.

Shri Thennala G. Balakrishna Pillai (1931- 2025), a three-term Rajya
Sabha Member from Kerala, was a veteran political figure known for his oratory
and organisational acumen; and, a committed democrat and inclusive leader.
He also served in the Kerala Legislative Assembly. His demise is a significant
loss to people and public life in Kerala.

(Contd. by 1f — PK)
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PK-VNK/1F/11.25

MR. CHAIRMAN (CONTD.): ShriVijaykumar Rupani (1956—2025), Rajya
Sabha Member (2006—2012) and later Chief Minister of Gujarat (2016—
2021), Shri Rupani tragically lost his life in the Air India Flight 171 crash. He
played a vital role in Gujarat’s infrastructural and industrial development and
remained active in social initiatives. His untimely demise ends a vibrant
political journey marked by public service and dedication.

We deeply mourn the loss of these eminent leaders who served this
House and the nation with distinction.

| urge the Members to rise in their places and observe silence as a
mark of respect to the memory of the departed.

(Hon. Members then stood in silence for one minute)

MR. CHAIRMAN: Secretary-General will convey to the bereaved families our
sense of profound sorrow and deep sympathy. (Ends)
MR. CHAIRMAN : Hon. Members, as we assemble for the 268™ Session of
the Rajya Sabha, | extend my warm greetings to all of you.

Since our last Session, the tragic and cowardly terrorist attack in

Pahalgam on 22" April took innocent lives, deeply wounding our collective
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conscience. In response, our nation stood united, rallying behind Operation
Sindoor, to neutralize terrorist hideouts across the border. The resolute
bravery of our armed forces, combined with the steadfast solidarity of our
people, powerfully reaffirmed our unwavering commitment to protecting the
unity and integrity of our Repubilic.

Hon. Members, with deep sorrow, | refer to the tragic crash of Air
India Flight 171 on 12" June, claiming 240 lives. This heart-breaking tragedy
has brought immense grief nationwide. While investigations continue, we
mourn this profound loss. On behalf of the House, | offer heartfelt
condolences to the bereaved families and to all those affected by this
tragedy.

Hon. Members, this Session, comprising 21 sittings, includes a recess
from 12" to 17" August for Independence Day celebrations. A number of
important legislative proposals are scheduled for consideration, and four
days have been allocated for Private Members' Business, offering a platform
for individual Members to raise vital issues and introduce legislative

initiatives.
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A thriving democracy cannot sustain constant acrimony. Political
tension must be reduced, as confrontation is not the essence of politics.
While political parties may pursue the same goals through different
approaches, no one in India opposes the nation's interests.

| urge all political parties to foster bonhomie and mutual respect,
avoiding unbecoming language or personal attacks against leaders on
television or elsewhere. Such behavior contradicts our civilizational
essence.

Dialogue and discussion, not conflict, are the way forward. Internal
fighting strengthens our enemies and provides material to divide us. India's
historical strength lies in discourse, dialogue, and deliberation, which should
guide our Parliament.

| urge all political parties, ruling and opposition, to engage in
constructive politics for Bharat's greater progress. With your cooperation
and active participation, | am confident that this Monsoon Session will be
productive and meaningful. (Ends)

(Followed by PB/1G)
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PB-DS/1G/11.30

RESIGNATION BY MEMBER
MR. CHAIRMAN: Hon. Members, | have to inform Members that | had
received a letter on 1st July, 2025 from Shri Sanjeev Arora, Member
representing the State of Punjab, resigning his seat in the Rajya Sabha. |
have accepted his resignation with effect from 1st July, 2025.
(Ends)
MR. CHAIRMAN: Now, Papers to be laid on the Table.
PAPERS LAID ON TABLE

SECRETARY-GENERAL: Sir, | lay on the Table, a statement (in English
and Hindi) showing the Bills passed by the Houses of Parliament during the
Two Hundred and Sixty-seventh Session of the Rajya Sabha and assented
to by the President.

g W dg gd . HEied, H 9 iR @il (e iR faf-raHe)
3IfSTIH, 1957 DY G1RT 28 B IU-GRT (1) &b AL @iro RATAA (F2e)
¥, 2025 D1 YHIRT BT dTell BIIAT HATAT bl G HET
Q1. 61,54, 323 (31) el 20 Ay, 2025 BT Yeb Uit (ST T21 2T /) |41

Tee IR G &
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SHRI SANJAY SETH: Sir, | lay on the Table—

I. A copy (in English and Hindi) of the Ministry of Defence Notification No.
S.R.0. 10(E)., dated the 27" May, 2025, publishing the Inter-services
Organisations (Command, Control and Discipline) Rules, 2025, under
Section 15 of the Inter-services Organisations (Command, Control and
Discipline) Act, 2023.

Il. A copy each (in English and Hindi) of the following papers: -

(a) Annual Report and Accounts of Centre for Land Warfare Studies
(CLAWS), New Delhi, for the year 2024-25, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Centre.

DR. L. MURUGAN: Sir, |lay on the Table, under sub-clause (a) of clause
(2) of article 123 of the Constitution, a copy (in English and Hindi) of the
Manipur Goods and Services Tax (Amendment) Ordinance, 2025 (No. 1 of
2025), promulgated by the President on the 9th June, 2025.

(Ends)

MR. CHAIRMAN: Hon. Members, | have received notice of motion under
Rule 167 from Shri Samik Bhattacharya to discuss “Operation Sindoor: A
landmark in military briliance and diplomatic outreach”, which | have
admitted for discussion as ‘No-Day-Yet-Named-Motion.” The date and
time for discussion would be decided after consultation with the Leader of

the House and other leaders. ...(Interruptions)...
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AN HON. MEMBER: Sir, Rule 2677

MR. CHAIRMAN: | am coming to that next; first Rule 167, then Rule 267.
Around noon today, | will discuss with the leaders. Hon. Members, 18
notices have also been received under Rule 267. The notices of Dr. John
Brittas, Dr. Syed Naseer Hussain, Shri Akhilesh Prasad Singh, Shrimati
Renuka Chowdhury and Shri Manoj Kumar Jha have demanded discussion
over the concerns arising out of Special Intensive Revision of Electoral Rolls
undertaken by the Election Commission in Bihar. The notices of Shri
Mallikarjun Kharge, Shri Pramod Tiwari, Shri Randeep Singh Surjewala, Dr.
V. Sivadasan, Shri Ramji Lal Suman, Shrimati Renuka Chowdhury, Shri
Sandosh Kumar P, Shri P.P. Suneer and Shri Abdul Wahab have demanded
discussion over the tragic terror attack in  Pahalgam and India's response
through Operation Sindoor. The notice of Shri Tiruch Siva demands
discussion over Union Government’s inordinate delay in publishing ASI's
Keezhadi Report and its implications for scientific transparency. The notice
of Shri Sanjay Singh demands discussion over the violation of the Right to
Education due to large-scale merger and closure of Government schools in

Uttar Pradesh. The notice of Shri A.A. Rahim demands discussion over the
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ongoing negotiations for Free Trade Agreements with the United States and
the European Union and its impact on agricultural sector.

(Contd. by 1h/SKC)

SKC-MZ/1H/11.35

MR. CHAIRMAN (contd.): Shri Haris Beeran demands discussion on two
issues - the bulldozer action on the houses of minorities in various States
and the Pahalgam terrorist attack. Hon. Members may recall that a detailed
ruling had been imparted by me on multiple occasions, particularly on 8"

December, 2022 and 19" December, 2022. These notices are not in

conformity and | am not able to persuade myself to agree.
...(Interruptions)...  The Leader of the Opposition, please.
...(Interruptions )...

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE):
Sir, you said that it is not in conformity with the rules.

MR. CHAIRMAN: Just a second...

SHRI MALLIKARJUN KHARGE: Sir, | am always helpful.

MR. CHAIRMAN: | have said so, Sir.
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SHRI MALLIKARJUN KHARGE: Sir, | have given notice under Rule 267, on

Pahalgam and Operation Sindoor. WX, H9 UEITH ddhara! 89l 3R
3ITaVe R & 918 &1 RART IR el 267 & d8d AIfcd faan 2, wed &
qariee e faar g, Sl wed Bl fdhde | B

AR, USRI BHAT 22 3T Pl G AT, 3 I Adhalal Gbs el

Y, AR AT &l 1Y 3R 89H] IR-9IR IarT AT [ SRSl Sh SHUR ol
g9l by 7, FSTH d AR 71 B4 I8 WeR el &, olfhT 89 I8 Sl
e B, R ¥ Fe 71 AR F wifcal 7 unconditional support &l
Rty 781 arel 1 &1 72, Ffed a4l arfcal 5 99 &1 ASIgd a9 & (oY, 991
H Uhdl Y@ & foIU @R BARY 3MMT B moral strength @ & foru
unquestioned A9 f&aTl # =Rl § f STHI TR® A §HDI SHDR]
fArer=t =fey, S TS| B9 22 3Tl I §3TT T, 314 b JATchalal e
s Y, Wfbe g3l 17?7 ...(@aE)... J&K H S9! Intelligence 3R
RIITRET B failure T3 T8 S7BI- Bl BBl Bl clftreric TR 1 B8l & b
I Intelligence failure 1 T8 S78IM 81 accept fhaT B, I8 BARY 914 81 &
HIEIUE, IU W W 3R UH dRSS defence attache & $B d81
BEEENIRECEINEIRCaY

MR. CHAIRMAN: The Leader of the House.
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i AferepTo] @A < H S9! I YT &1 37T Yeb e #-1 91 ial
MR. CHAIRMAN: Okay ! One minute, please.

#l AP @I : U fAee 3X0 91 G Y, S9b d1g I Hlb
SITY1 AR, fawg oo <181 &1 g erT¥ 3R AT RigR & g | 319+ S
Sf¥IIT D1 ST, BHD! IATIT, FEGXAT & AN Dl AT, SHD! G1d HR I8
g1 84 information <1 ATET| STYH EAY HEa ol 81 TRT, TS e RSB &
JTeUf T8/ 4.

MR. CHAIRMAN: Let the Leader of the House speak.
$il AfeTpTod @A : I8 24 IR BB1, “HR SCRAH A, STg {4 FHSIIT
fpar, I I8 Jg oAT| ...(FALH)... ‘T8 & Sl stop BaIT, HXI Iolg o

B3| IE S & [T JYATTSTD 21 b IT8X D ATGHL... ...(FGLM). .
MR. CHAIRMAN: You have made your point, Sir. The Leader of the

House....(Interruptions)... You have made your point.

T & =T (31 ST Y191 L) : W, Fad T8l
it AfgrepTof @R « A FHsiar Hrr|
MR. CHAIRMAN: You have said so. ...(Interruptions)... One minute. The

Leader of the House. ...(Interruptions)...

(Continued by HK/1J)
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HK-DN/1J/11.40

MR. CHAIRMAN (CONTD.): Hon. Leader of the Opposition has made his

point and only... ... (Interruptions)...

i AfeTTold WA 1 AR, IAID] TSl SF U1 el SR A1 9 A
A1 grer fob aies (S e ..(aem)...

MR. CHAIRMAN: You have made your point. Now, hon. Leader of the
House ...(Interruptions)... Only what the Leader of the House says will go

on record. ...(Interruptions)...

[T & A1 (31 STa Teh1eT 99D) : Heled, 9a9 Usdl H fquer & Far &N
HicHDTS WRAT S Dl 31T &b & I7h STHGad IR 9gd-dgd 99Tg adl
gl QORI § I fdeT ol § 1 el wRieE 9 oftex 3 fa
3TAITSTRI B Tt 267 TR 3MUF IfTeaTde R ID! 1 fewoh 7, g forg
39 Il URTAC fh a1l IBIH wed 267 & HdGT~Teh [A8IT IR =i 81 bl
I Sy gy vy w® =@t & o L (aaus). e ar #
(ST, Teirel i ¥fRQl SRay, I # 31aeN dTdhd Bl 8, TR B il
SRR el Bl 81 .(TaET)...

MR. CHAIRMAN: Ask them to sit down. ...(Interruptions)... Let us have a

good debate. ...(Interruptions)...
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#il ST UhTel 98T ¢ MU AN ¥R Jd BRI | 379 A dh Gyl
(IHT)...

MR.  CHAIRMAN: Hon. Members, when Leader of the Opposition was
speaking, there was silence. Please listen to the Leader of the House.

i} ST WehTeT 98T : WX, § U8B $h8 BT g b WA Sl 7 3uveA [{gR 3R
UETH & [STHT & AZIC ST Bl ST BT Y& B (AT I8
M & fIeg gafay &, wifd ama 267 # I WRiFeE & off f6 9
FagTe fIva o) =l BR| ORI, T BISH Dl 3fR 5 813 & HIEIH 4
S H DTl I8 [T T8l ST =AMy [ TRBR T8 AR SATIRe g
R Fai 81 Gl 51 89 F9l BV R B P H B (FIIH)...
3TV FgR & AR @IgeH I 991 3R A1 & A I S1Ql H I8
A g =rET g b TSIl & q1e F 37791 I $9 RS DI AR el
B3, SII 9GT H31 AT Sil & ged | §31 81 | am not going into the details

of it, but | would like to tell you, 3TY AT HJ EﬁIRﬂQI Nothing will go on

record and whatever | will say will go on record. You should know it.

...(Interruptions)... FHTAL ST, H§ T8 a1 &1 § b ATiHes HgTamd St on
our own, under Rule 167, Operation Sindoor & IR ¥ Tt @t %\rl IENEE]
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TSATSORI HHTT H 3T FHI T HT| YR IRBR AT Sif & gcd H &
91 B! T B b ¥ TR 8 3R &9 Fd] dedl|

MR. CHAIRMAN: Hon. Members, | have not given permission to

...(Interruptions)... The Government is ready for discussion.
...(Interruptions )... The Government is ready for a comprehensive

discussion. ...(Interruptions)... (Contd. by KSK/1K)

KSK/LP/11.45/1K

MR. CHAIRMAN (contd.): | will meet the leaders, settle for a discussion and
| will ensure full-fledged discussion for as much time as you want.
...(Interruptions)... | think, the House is getting into disruption.
...(Interruptions)... Hon. Members, it is not a good practice. The

Government has agreed to have a full-fledged discussion on Operation

Sindoor. ...(Interruptions)... | have admitted the motion. | will discuss
with the leaders. ...(Interruptions)... The House is adjourned to meet at 12
noon.

The House then adjourned at forty-six minutes past eleven of the clock.

(Question Hour - 12.00 Noon to 1.00 PM)



